{b) The scheme of Model station was in vogue between June, 1999 and November, 2008,

Thereafter, scheme of Adarsh station has been introduced.
(c) All the above mentioned stations have been developed as Model station.
{d) Does not arise.
Passenger train between India and Bangladesh
1390. SHRI SUKHENDU SEKHAR RO : Will the Minister of RAILWAYS be pleased to state:

(a) whether any proposal is under consideration of Railways to introduce passenger trains
between India and Bangladesh through Singhabad railway station situated at Indo-Bangla border,
P.5. Habibpur, District Malda in West Bengal to have a better connectivity with North Bengal and
North East region;

(b) ifso, how soon;and
{c) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI BHARATSINH SOLANKI):
(a) No, Sir.

{(b) and {c) Do not arise.
Manipulations in Reservation System
1391, SHRI NANDI YELLALAH £ Will the Minister of RAILWAYS be pleased to state:

(a) whether it has recently been revealed that the tatkal and advance reservation systems of
Railways are being heavily manipulated thereby denying genuine users easy and urgent access to the

facility; and

(b) it s0, the various fool-proof technical measures introduced recently in the entire railway
passenger booking systems, so that, manipulations in booking of reservation tickets by passengers

under tatkal and advance reservation is totally avoided?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI BHARATSINH SOLANKI):
(a) Some reports relating to functioning of Advance Reservation system and Tatkal reservation

facility of Indian Railways have come to notice.
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{b) Indian Railways have taken various steps to avoid misuse of Advance Reservation

system & Tatkal reservation system, some of which are as under:

®

(ii)

(iii)

(i)

Tatkal Scheme has been thoroughly reviewed and its provisions have been made very stringent

with a view to avoid its misuse e.g.
Reduction in Advance Reservation Period (ARP) from 2 days to 1 day.

Mo refund on cancellation of confirmed Tatkal Ticket except in special circumstances like late

running of trains etc., explained in the scheme.

Non issuing of duplicate Tatkal in normal circumstances; in exceptional cases, duplicate Tatkal

ticket to be issued on payment of full fare including Tatkal charges.

Issuing of Tatkal tickets at computerised Passenger Reservation System (PRS)
centres/through internet only on production/indication of one of the 8 prescribed proofs of
identity mentioned in the scheme. The same proof of identity required to be carried during the

journey.

Denial of access to Tatkal booking by authorized agents both through internet as well as

across the computerized PRS counters between 08:00 hrs & 10:00 hrs.
Restriction of booking of a maximum of four passengers per PNR on Tatkal ticket.

Provision of booking only one Tatkal ticket per train per day on intemet by Web Service Agents
after 10:00 a.m.

Provision in PRS to keep a watch on the counters booking abnormally high number of tickets

during opening hours of reservation.

Provision for capturing the transactions being made by Rail Travellers Service Agents (RTSAS)

in the computerised PRS.
Conducting of regular surprise checks at Reservation/Booking offices, platform and in trains.
Agreement for rail line between Iran and Afghanistan

1392, SHRI KALRAJ MISHBA: Will the Minister of BAILWAYS be pleased to state:
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